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Will the Minister of Labour ad 
~  be pleased to state: 

(a) whether it is a fact that the 
coal industry have offered to Govern-
ment a package deal asking Govern-
ment to defer implementation of the 
recommendation of the Wage BOard 
for six months and the industry in 
return would not increase the prices 
during the period; 

(11) whether Government have con-
sidered the proposal; and 

(c) if so, the decision taken in the 
matter? 

The Minister of Labour and Re-
babWtatiOD (Shri HaW): (a) to (cl. 
In a tripartite meeting held on the 
15th July, 1967, an offer was made on 
behalf of the employers in the Coal 
Mining Industry that they would not 
increase the price of their products 
until the 1st January, 1968, and that 
in turn labour should forego any wage 
increase until the 1st January, 1968. 
Workers' representatives were not in 
favour of this proposal because wage 
increases recommended with effect 
from 1st January, 1967 by the tri-
partite Wage Board were largely to 
meet increase in cost of living and 
they were not agreeable to subsidise 
the price of coal by a reduction in 
their . real wages. Government were 
110t ~  able to accept the pro-
posal. 
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ForeiJ'n Scholarships to Members of 
Scheduled TrIbes 

_-F. Shrl Kartlk Oraon: 
Shri Kanwar Lal Gupta: 

Will the Minister of Education be 
pleased to state: 

(a) the number of foreign Scholar-
ships awarded to the members of the 
Scheduled Tribes since 1947; and 

(b) the total number of scholarships 
that have gone to those who arp. con-
verted to Christianity? 

The Minister of State in the Minis-
try of Edu.cation (Shri Sher Singh): 
(a) 49 Scheduled Tribes students have 
been awarded scholarships since the 
inception of the Scheme viz. 1954-55. 

(b) Information is not available as 
no such data as to whether the stu-
dent is converted to Christianity is 
maintained. 

Aid India Consortium 

862'. Shri B.. Barua: 
Shri D. N. Patodia: 

. Shri N. K. Sanghi: 

Will the Minister of FlDance be 
pleased to state: 

(a) whether the President of the 
World Bank during his recent visit to 
India promised to convene the meet-
ing of the Aid India Consortium to 
secure member-wise commitment on 
promised food aid to India; 

(b) whether Government have any 
information as to when the said meet-
ing is likely to be convened; 

(c) whether any further negotia-
tions in this regard have been held 
with the President of the World Bank 
recently; and 

(d) if 10, how the matter stands at 
present? 

'!be Deput,. Prime MIDistel' ant 
IIlDlstier of ""'11.. (Shrl Morar.ll 
Deulh (a) No, Sir. 

(b) Does not arise. 

(c) and (d). The Government of 
India has been in continuous touch 
with the World Bank and with the 
Cll'IIsortium countries on the subject 
of food aid. The present position is 
as below: 

(i) U.S.A • .-An agreement has 
been concluded with U.S.A. 
for supply of 1.5 million ton-
nes of foodgrains valued at 
US $99.9 million, under US 
PL 480. The matter regard-
ing a second tranche of PL 
480 assistance has been taken 
up. 

(ii) Canada.-has given as gift 
590,000 tonnes of wheat. She 
has also given debt relief 
amounting to $1.9 million. 

(iii)Australia.-has announced a 
wheat gift of 150,000 tonnes. 

(iv) U.K.-has given cash type 
assistance, including debt re-
lief, amounting to $33.6 mil-
lion, for releasing free foreign 
exchange for food purchase. 

(v) The World Bank has decided, 
pending decision Il'II the pro-
blem of long-term debt-rellef. 
to grant interim relief 
amounting to approximately 
$50 million. 

(vi) Japan-has granted additional 
aid of $7 million fOr fertiliser 
imports, in the context of 
food aid. 

Maternity Leave 

8628. Shri Dh1re&hwar !taUta: 
Shri M. Me&'hachanclra: 
Shrl K. M. Madhukar: 
Shri Chandra Shekhar Singh: 
Shrt Bamavtar Shastri: 

Will the Minister of Finance be 
pleased· to state: 

(a) whether Government have 
issued a Circular Itatin, that the 




